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(c) what are the results of such initia-trve?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND THE
MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND

BROADCASTING (SHRI SUBODH
KANT SAHAY).- (a) to (c) The Prime
Minister has held meetings on  7th and 8th

December, 1990 in New Delhi with
representatives  of political parties  from
Punjab. The meetings were attended by
representatives  of  Congress (I),  Akali
Dal (Panthic), A D. (Pheruman) S. A. D.
(Longowal), ' C. P- U C. P. I. (M), Janta Dal,
B. J- P, B. S. P. and Janta Dal (S).
Various suggestions were made by  the
participants.

Right to Work

599. SHRI S. S. AHLUWALIA:
SHRI PARVATHANENI UPENDRA:

Will (he PRIME MINISTER be pleased to
state:

(a) whether Government have decided to
introduce a Constitution Amendment Bill in
either House of the Parliament incorporating
""Right to employment" as fundamental right

therein; and

(b) if so, by when Government propose to
introduce such a Bill in the Parliament.

THE MINISTER OF STATE IN THE
MINTSTRY OF LABOUR AND THE
MINISTER OF STATE IN THE MINISTRY
OF WELFARE (SHRI RAMIJI LAL
SUMAN): (a) and (b) In pursuance of the
decision taken at the meeting of National
Development Council, a Committee has been
set up to examine the legal, operational,
organisational and financial aspects of the
approach for achieving the goal of right to
work.

LRAJYA SABHA ]

to Questions 668

Right to Work as Fundamental Right

600. SHRI RAJ] MOHAN GANDHI: Will
the PRIME MINISTER be pleased to state:

(a) whether Government proposes to fake
steps to include the Right to Work as a
Fundamental Right and also to make its
economic, industrial and educational policies
employment-oriented; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRI
KAMAL MORARKA): (a) and (b) The
apporach to and modalities of operation-
alising the Right to work are being examined
by a Committee of the National Development
Council in accordance with the decision of
the Council at its meeting held on 11th
October, 1990.

The FEighth Plan Approach document
proposes employment as the central thrust of
the Plan. For this purpose, the Approach
suggests that substantial shifts in the pattern
of investment in favour of sectors and
activities using less capital and more labour
per unit of output would be necessary. The
basic elements of the strategy are: rapid and
geographically  diversified  growth  of
agriculture, diversification of agriculture into
high value crops, development of appropriate
support and policy framework for the growth
of non-agricultural activities in rural areas,
emphasis on small and decentralised Segments
of manufacturing sector, large scale program-
mes of construction, expansion and str-
engthening of social infrastructure, education
and health, particularly in rural areas and
reorientation of education to give emphasis to
technical and vocational aspects and
development of skills, besides greater priority
to mass literacy and elementary and
secondary  education. Details will be
incorporated in the Eighth Plan document.

Belay in Sea Bird Project at Karver and
Ezhimala Naval Academy in Kerala

601. SHRI PARVATHANENI UP-
ENDRA: Will the PRIME MINISTER be
pleased to state:

(a) whether two prestigious projects of the
Indian Navy viz. the Sea Bird Projects
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at Karvar and the Ezhimala Naval Academy
in Kerala are likely to be further delayed,;
and

(b) if so, what ars the reasons for the
same?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
LALIT VIJAY SINGH): (a) and (b) Certain
slippages have taken place in the
implementation of Project Sea Bird at
Karvar due to delays in the acquisition of
land and rehabilitation of effected families.
Construction of Naval Bases are, in the
normal course, very long gestation projects
and may extend over even longer periods,
depending on the availability of resources.

The Naval Academy Project at Ezhim-ala, on
account of the time taken for conducting an
Architectural Competition for selection of the
Project Architect as well as paucity of
resources, has been delayed. Phase I of the
Project is now expected to be completed by
this end of the current Plan, around 1995.
Phase II will be taken up thereafter.

Cable TV Networks

602. SHRI PARVATHANENI UPE-
NDRA: Will the PRIME MINISTER be
pleased to stale:

(a)whether it is a fact that cable TV
networks are springing up all ~ over the
country.

(b)if so, the impact of the same of the
programmes and revenue of Doordarshan:
and

(c)what steps have been taken by Gov-
ernment to regularise the cable TV net-
works?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI SUBODH KANT
SAHAY): (a) to (c) The. Government are
aware of the fast growth of
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the Statesmen' of the 27th November, 1990;
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Cable TV networks being established in
different parts of the country, A high level
Inteit-Departmental Committee has
accordingly been constituted by the Gov-
ernment to study various aspects of the
establishment of these networks and Dish-
Antennae Systems in the country and to make
suitable recommendations for the
consideration of the Government.

Decline in Growth of  Employment op-
portunities

603. SHRI PARVATHANENI UPEN-
DRA: Will the PRIME MINISTER be
pleased to state:

(a) whether there has been an alarming
decline in the growth of employment
opportunities in the counlry during the last
few years; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE

MINISTRY OF LABOUR AND THE
MINISTER OF STATE IN THE MINISTRY
OF WELFARE (SHRI
SUMAN): (a) and (b) According to estimates
based on the successive rounds of the
National Sample Survey the acerage annual
rate of growth of usual status (principal and
subsidiary) employment was 1.55 per cent
during the period 1983 to 1987-88 (the (latest
year for Bihich estimates are available)
compared to 2.22 during the period 1977-78
to 1983 and 2.82 per cent during 1972-73 to
1977-78.

RAMII LAL

Prime Minister's Call Extremists
forTalks on Punjab

604. SHRI MOHAMMED AMIN:
SHRI SUKOMAL SEN; SHRI P.
K. KUNJACHEN: SHRI E:
BALANANDAN:

Will the PRIME MINISTER be pleased to
state:

(a) whether Prime Minister has invited the
Punjab appeared in



